1438 Demands for
Supplsmantary Gronts
(Dr. K. L. Shnumali]
Table, under section 18 of the Univer-
sity Geants Commission Act, 1056, a
copy of the Annual Report of the Uni-
versity Granfs Commiussion for the
penod from April, 1957 to March, 1858
[Placed wm Library, See No LT-1212/
8]

AMENDMENTS TO INTERNATIONAL CoPy-
RIGHT ORDER

The Minister of Sclentific Research
and Cultural Affairs (8hri Humayun
Eabir): Sir, I beg to lay on the Table,
under Section 43 of the Copyright
Act, 1957, a copy of each of the fol-
lowing Notifications, making certamn
amendments to the International
Copynght Order, 1958 —

(1) SO No 166 dated the 20th
January, 1959

(1) SO No 222 dated the 22nd
January, 1959 [Placed n
Library, See No LT-1213/59 ]

AMENDMENTS T0 REGULATIONS OF
INDUSTRIAL FINANCE CORPORATION

The Deputy Mmister of Finance
(Shrimati Tarkeshwari Smmha). Sir, 1
beg to lay on the Table, under sub-
section (3) of Section 43 of the Indus-
trial Finance Corporation Act, 1848, a
copy of Notification No 2/59 dated
the 31st January, 1959 making certain
amendments to the General Regula-
tions of the Industrial Finance Cor-
poration of India [Placed m Labrary,
See No 1214/59)

12.17 hrs.

DEMANDS FOR SUPPLEMENTARY
GRANTS—1958-59

The Minister of Finance (Shri
Meracji Desai): Sir, I beg to present
a statement showing Supplementary
Demands for Grants in respect of
the Budget (General) for 1958-59
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DEMANDS FOR SUPPLEMENTARY
GRANTS RAILWAVS--1058-50

The Minister of Railways (Shel
Jagjivan Ram): Sir, I beg to present
a siatement showing Supplementary
Demands for Grants in respect of the
Budget (Railways) for 1958-59

ESTIMATES COMMITTEE
THIRTY-SEVENTH REPORT

Shri B G. Mehta (Gohilwad) Sur,
I beg to present the Thirty-seventh
Report of the Estimates Committee
on the Ministry of Health—Public
Health (Part I)

1218 hrs

MOTION ON ADDRESS BY THE
PRESIDENT-—contd

Mr. Speaker. The House will now
resumc further discussion on the
Motion of Thanks regarding the Pre-
sident’s Address Shri Braj Ra) Singh
may continue his speech He has taken
8 minutes already Out of the time
allotted for the di-cussion, time al-
ready taken 1s 7 hours and 12 minutes
and the time at our disposal 1s 7 hours
48 minutes
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fis' g Tt & & 1« & wmg f e ST
W o ¥ g uwr WL e it
fegam w1 sfaw wr 8, Wi wied
s A o o fewr g wfgd
oY gEt TN W & 9w e e
fatly sgagTe A £ wifgd 1 aRT o)
e Fie Wi g W W o
sfow g7 @7 Tifed dar fs Wk
Toq) ¥ Pl & 1 T a8 aned A
5 & wrofi & goeT R ST
FTN FEATE ) Jiww & 9g & v
g g fw g wToiT O 0T ¥ e
g gy |

o & 7o T HHGR Ngar §y
AT & g %y w8 v far s wre
qg® g TR fE Wiy g WL W
A AR & 1 & GO ¥ AT wrgar
g e @t et aog § B forad wror
wri #r 3w ofar & art ¥ w=w fear
wrrar § 1+ 4 s w1 @ 7w qeyfi
2 I fis ey 7 A Fear o ?
# frdzT wom wgar g e wwe &
T o <A WifEd

wfady § oo Ay gay & qg oA
I k& Fefa @ o fg@
s e e fSwnd
oo N awd
HS § gavor g g T afes
s i Y a7 ¥ i wavar Af
Tl Ty 1 Y ward sl

fear war | et FEw W1 AT EM R
war uy fe fafree oy & smor fafr-
T urgw ¥ faeer syfower g Ty W )
FF T Parar fe v &F wew AW
faar ot | gw firelt s safer Y oo
AggW AE TR ey e o
w1 § I Jog & A dar @A
o 81 sfe g AgAgS O ad
fir 3o oY A @O AR AW
st & faams sriamE st ff wdel,
WX 7 w1éaTs daw ow wfer ¥
M F 7 e wfeR, afer g ar@r
Tt & At F Jwer wifgd fe wff
WAt dmeEna wWidtw @ W@
]

Wi fmifrgii W
TN A ATE TE @ ¥ AR [
wifgd ofs g% o% Wi g w
Fafuler s %

qudfs gt & qET wA ¥
fod wwdt & fr T w1 U wERT
T firqt o fey 7y aw aw T Y
g aw o f e wre @Y i & Wi
wfed S FA F Ao AT Y 1 0w
w7 § aewar iy faw qwet § o
H7HIT Tq 6T G €7 F sgW ¥
Tl W Rt A wgd § o uie-
N F W vy awm g fE v W
&W & qu w1 gEawr g § 1 Ofew
# gg fadeT vem

| Yo ol Aifew qxFm s @R
A% qT AT X9 T & 9 wiw
' 7 WX IR oo TA Wifew fai
W A A AER WA A e
fos W @ W 9@ ST W
TR T T few aog ey f

Mr. Chairman: The hon Member
must look at me when I ring the bell

Shri Braj Raj Singh: I may submit
that nobody has spoken from my
party The Speaker was pleased to
allot 40 munutes for us I have not

B S A S tal:enmorethanal!t:.mut::n
w wfaes Mr. Chairman: ta more
M 3 fend o than 15 munutes i reqguest ham to

ot & fes qurk argw o g ¥ Aw

conclude now
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Shri Braj Raj Singh: No other
speaker has been allowed yet to
speak from my party. Anyway I
am finishing now.
wutn Bt W T ¥ g o e ag
qf v & @49 uw adseig w3
PR | WS Rt R e fre
oG NG W I IR AT gT |
woAtd Ffwag¥pmiu s
sary Y i AT wigd § e
it §, e & gard T Y
off % wigl 1 W WA ¥ Sufee
arét wr 0 sfafafy oy famr s
Rl gror & } g wgen g g Foe A
A gy wE B 3 wfgd e g aw
w7 qEaw Wigl g | S & A ug
) & o qw of wry agefa i
W W W G A wgy o
e T TAT Hfgh | WO qg FE
T v Wfgd i g ¢ T agEm
W) TR AT A el
EET AT Wiy & S wrwwy Ay W
T s A g TR W qaoe
2\ OfFq g aaa Awg fegEd
o T WgiE WREw g
oo & | TEd A T

W & aw & agm Fr fgg-
am i g g Afr & dtfas
qfa = WR fggea F fad &t
X Y TFT § IR aTE & I qg

HATARATE |

Shri Narasimhan (Krishnagin)
Mr. Chairman, Sir, I would like to
refer to what my estecmed leader
opposite mentioned in the course of
the debate yesterday I 1refer to
Acharya Krpalani. I have great
respect and regard for him, and we
have been knowing one another for
a considerable time. But when he
referred to the demand for a national
Government—he wanted a national
Government to take up the country's
affairs—] am in the unenviable posi-
tion of strongly differing from him.

Acharys Kripalani (Sitamarhi): I
am afraid this is misrepresentation.
1 only wanted to tell the House the
logic of what the Prime Minister has
been saying. I did not bother about
a national Government,

Shrl Narasimhan: In any case, I
think a national Government cannot
solve the problems that we are now
having before us. It cannot be
treated as what, in Ayurveds, we
say Sarve Roga Nivanni. There is
no such Aushada and there is no
such telisman. Even for political
ends, a National Government cannot
be a permanent solution and sugges-
ted in whatever context, it has to be
discouraged. If a national Govern-
ment has {o come in, we have to go
to the polis on that issue and without
that there 18 no use resorting to it
over the heads of the electorate.

There is a tendency sometimes to
take a request from this side for the
co-operation of the Opposition side
as a sort of invitation to them to the
Treasury Benches. I think this ¥
not a good approach and I find . .

The Minister of Agricuiturs (Dr.
P. 8. Deshmukh): An invitation
should not be misunderstood.

Shri Narasimhan: Yes; mvitation
should not be misunderstood, as he
says Apart from that, since there
1s a talk about that, I referred to
it Acharya Kripalam: has explained
his position and I do understand
now what he really meant when he
spoke  However, such 1ssues are
fairly often posed before the public.
Sometimes, whether here or outside,
questions do arise whether or not a
national Government would solve the
prescnt troubles Therefore, there is
nothing wrong in my adverting to it
as a result of the passing reference
which was made.

Acharya Kripalani: But kindly do
not bring in my name.

Shri Narasimhan: 1 have under-
stood his position. I do now under-
stand what he really meant, namely,
that he referred to what the Prime
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Minister has said, and hg developed
upon that point. But still, whether
now or otherwise, I would like the
leaders in this House and the leaders
outside the House not to treat the
national Government issue as a very
good solution. We must learn that
in democracy, in the system which
we have evolved for overselves, the
majority should rule and they have
been elected fo rule and the Opposi-
tion should oppose. That is why
they have been elected, and I would
not like any of these parties to . . . .

Mr. Chairman: Does the hon.
Member expect the Opposition al-
ways to oppose?

Shri Narasimhan: I want the Op-
position to play its full role of oppo-
sition and fulfil the expectations
which their electorate have cherished
about them. I do not deny that they
have a very useful role to play and
they have been playing a very useful
role also. We have to be told where we
are wrong or where we are lkely
to go wrong. So, the role of the
Opposition is very necessary and most
welcome even to the ruling party.
But any solution which results in
some kind of strong invitation from
this side or offer from that side in
the nature of changing the roles or
both identifying together with the
governing machinery is not very
desirable and I would like that the
Constitution and the democratic
political set-up which we have set
for us should be fully adhered to,
unless there is a very rare national
crisis. But every time whenever a
difficult situation arises, to say that
a national government will be a good
solution is not good. I would like
the leaders both inside and outside
this House to remember this; other-
wise, it will be a confession on the
part of both 'the parties that they
have failed to vlay their respective
roles,

The President has referred to the
progress made in the matter of ato-
mic energy. It is very gratifying to
note that we are not lagging behind

in modern science, Thanks to the
great interest which our Prime
Minigter has taken in the matter of
atomic energy and the availability of
eminent scientists like Dr. Bhabha,
progress is steady and not discourage
ing.

The President has referred to ¢

quarter million kilowatts of power
being produced through nuclear
energy. In this context, I would

like to remind Government that
when these nuclear power plants
are located, the eligibility of Madras
State should be remembered. Dr.
Bhabha was explaining to members
yesterday the advantage of utilising
nuclear power where hydro-electric
or thermal power is not sufficiently
available, Madras State has practi~
cally exhausted all its hydro-electrie
power potential. So, it i3 in the
fitness of things that Madras State
should be remembered while consi-
dering the location of nuclear powerr
plants.

The production of } million kilo--
watts of power within the period
mentioned by the President is rather
ambitious. In this context, I would
like the Atomic Energy Commission
to utilise the services of scientific
bodjes like the Indian Institute of
Science right from now and develop
the nuclear research side in as rapid
& manner as possible. The Lok
Sabha has been kind enough to elect
me to the Governing Council of the
Indian Institute of Science, From the
atmosphere I found there during the
Golden Jubilea celebrations, I can
say that they are all very eager to
serve; they are all very enthusiastic
and eminently fitted for it. So, 1
would like the Government and the
Atomic Energy Commission to re-
member this.

The Indian Institute of Science has
been steadily engaged in the investi~
gations about internal combustion
engines and they have been progress-
ing fairly well But suddenly we
find that further research on the sube
ject has been transferred to some
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<entre in Kanpur. 1 think Govern-
ment will do well to re-think about
it whether or not the Indian Institute
.0¢ Science itself will be more eligible
to continue further research, instead
of switching over to some other place.
The proximity of Hindustan Air-
craft is another advantage.

I really do not know why such
sudden changes take place in the
location. Suddenly they switch over
from extreme south to extreme north
and vice versa. A few years ago,
there was the question of changing
the famous Nutrition Research Ins-
titute in Coonoor to some other place.
Now it comes to our knowledge that
in the present location also, they are
still finding it difficult to get houses
and so on. The other day, there was
s reference to the transfer of the
Indian Bureau of Mines to Nagpur.
The idea in selecting Nagpur was
that there were plenty of buldings
there. But now they say that cons-
truction of buildings in Nagpur is
being delayed. 1 do not know what
it really means. If further construc-
tion was needed resulting in further
delay, we should have discounted
that place in the matter of deciding
the change. There is almost a kind
of mania in the administration to go
in for new locations. They are
changing many institutions like that.

For instance, there is the Institute
of Animal Husbandry in Bangalore;
I do not represent Bangalore... ..

Shri T. B, Vittal Rao (Khammam)’
It is close to your area.

Shri Narasimhan: Suddenly the
location of that institute was sought
to be changed. When there was
aome agitation, there was some
compromise. Except the big irriga-
tion projects and dams, they want to
.change the location of everything
else. They are not able to change
the stone foundations and so dams
are not changed. That is the im-
presmsion which we got when we see

attempts being made to change the
locations. It all depends on some-
body in the Ministry. He is fond of
a particular place and he works up
towards changing the location to that
place,

We are very happy that the big
steel projects have come into exis-
tence. But there is another kind of
diseasc which 1 would describe in
the Prime Minister's language as
‘gigantism’. Every Ministry wants to
become like a zamindari with very
big projects. Smaller projects are
neglected. I am told, in the matter
of steel production considerable pro-
gress has been achicved in China
through small steel plants. The
whole country is full of such
plants. 1 was given to understand by
an expert that even oil refineries
can be set up on the basis of small
industries. Such things are said to
be found in China. So, I would like
Government to pay attention to these
small industries.

For instance, the Council of Scienti-
fic Ressarch has evolved a suitable
type of wind mill. Large number of
windmills can be set up in various
places where electricity may not be
available. All these are forgotten. I
would like Government to have a
little change of approach to this
question. The Prime Minister himself
has referred to this and I hope the
other Ministries will soon take some
sympathetic effort to set up small-
scale mndustries, which will make the
entire country feel that something is
being done for all of them.

The President has also referred to
the fact that the Southern Institute of
Technology will also be started soon.
It is a very gratifying piece of news.
But, in this context it is good to re-
member the word of caution which
Shri C. D. Deshmukh has sounded. As
Chairman of the University Grants
Commission he has mentioned that the
method of admission is not, according
to him, quite satisfactory. In the
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matter of science there will be a grest
set-back 1f the best available talent 1s
not made use of while candidates try
0 secure admassion

In this connection, I would also like
to say that though great efforts are
being made to create more engineers,
8 certain amount of unintelligent use
of existing personnel 1s there For
instance, engineers are put in positions
which are a little below what they are
entitled to and what they are capable
of. When an ordmary foreign engi-
neer comes here he 18 put n a very
high position You may say that it is
due to unavoidable reasons You may
say that we get assistance from them,
they are in a position to advise us, we
have to get their advice, and naturally
and necessarily they are put in high
positions But there are a large
number of such cases where when our
own boys have got very nearly equal
qualifications they are put below
others Thereby a certain amount of
inferiority complex 15  developed
Owing to permanancy of jobs in gov-
ernment service engineers seek jobs
under Government, but for want of
adequate salaries some of them take
up private jobs and they get higher
salartes This results n an improper
and nadequate utilisation of the
existing personnel Inferiority com-
plex should not be allowed to <t n
Everybody must be made to do full
work that he is capable of A1l this
will happen only 1if we really and
fully understand the noble roles which
our engineermg boys have got to play
I hope this aspect of the matter will
also be attended to

I am very glad that the bauxite pro
ject 1n Salem district has been accept
ed and finalised Both from announce-
ments and speeches here and in
Madras 1t has now been learnt that
things will  start quickly  After
having achieved great success m the
matter of steel, the next important
mineral 15 copper Aluminium 1z a
good substitute for copper and the
more aluminium we produce the
better for our country I am also very
glad to learn during today's Queston

Hour that the Government DIave
accepted the necessity for including
the briquetting plant as part of the
Neyvel; Lignite Project

Shri Nathwani (Sorath) Mr Chair-
man, Sir, we are grateful to the Pres-
ident for his Address which contains
a brief but precise view of our maim
problems and of our progress in vari-
ous directions ncluding scientific and
technological fields It has been eriti-
cised 1n several respects, but I want o
deal mamly with one criticism, and
that 1s the omussion of any reference
to the bilingual State

But before I deal with this question
of Bombay State, I would like to say
a few words regarding the mam con-
troversy which has raged over this
Address It relates to the reference
to agrarian reforms  Furstly, it has
been stated that the reference is
rather vague and uncertain But there
can be no doubt as regards its true
mplications That reference has %0 be
studied or read in the ght of the
Nagpur resolutions passed at the last
Congress Session So read, it makes
sufficiently clear the Government's
intentions regarding these agrarian
reforms

Sir, doubts and fears have been
expressed and yesterday my hon
friend Shn Masan:, very eloquently
gave expression to some of those
fears He said that though there are
some ponts of difference the attempt
of the Government 1s to raise co-
operatives which are really collective
farms of Chinese type 1 disguise
Agamn and again it has been stated
that there 15 going to be no compul-
sion or oressure on the farmers to
Join these co-operatives Still the
charge 1s being levelled As yesterday
my hon friend, Shr1 Masani, read out
a portion of the resolution, I think it
would be better to read out further
relevant passages from that resolution
to show that no sort sf compulsion or
coercion or pressure is envisaged in
this resolution

My hon friend referred to the main
part of clause 2 of the resolution deal-
ing with Agrarian Organisational
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Pattern, but he did not read the last
part of the second In the
second paragraph it is stated that in
the first instance service co-operatives
should be organised throughout the
country. Then it says: “This stage
should be completed within a period
of three years. Even within this
period, however, wherever possible
and generally agreed to by the farm-
ers, joint cultivation may be started.”
Therefore, in this resolution, in this
clause in terms, stress or emphasis is
laid on agreement by the farmers. In
view of this I think there is not much
foundation for the apprehensions that
have been expressed in this behalf.

Then, there is a reference to the
ceilings. 1 wish to say this, that the
ceilings on land-holdings should be at
such 2 level as to attract the energetic,
intelligent and hard-working members
of the farmers’ families; otherwise it
may happen that the energetic, intel-
ligent and educated young sons of
farmers may leave agriculture leaving
%0 less competent hands their farms.

Cnticism has been made, and there
is some truth m it, that we should not
expect any spectacular results out of
this movement because we are suffer-
ing from several handicaps The fore-
most among them 1s the lack of
atmosphere for co-operative farming.
Then there is lack of tramned person-
nel and other things, and I do feel that
we should not raise high hopes, by
way of removing unemployment or
otherwise As my hon friend, Shn
Masan: pointed out, the correct solu-
tion would he ultimat:ly in building
up mdustries, small as well as big, 1n
rural areas.

13 hrs.

There 15 one more aspect to which 1
would like to advert and that is this
‘We should safeguard ourselves against
the tendency of judging our progress
only by comparing it with the achieve-
ments made in other countries under
totalitarian regimes They have got

certain advantages under their y»-
tem. We have deliberately chosen &
different ideology under which we

dignity and humsn values. There-
fore, though it is necessary that we
should increase several times our pro-
duction, both agricultural and indus-
trial, to judge our progress only in
terms of progress achieved by a total-
itarnan regime is not a safe guide.

Having said this, I would like to go
10 the issue of the State of Bombay.
Shri Dange, Shri Indulal Yajnik and
Shri Goray pleaded for breaking up
the bi-lingual State of Bombay. I will
first deal with the speech made by the
hon. Member from Ahmedabad. He
spoke in the name, and for the people
of Gujarat. Let me examine his pre-~
tensions, let me show where exactly
his party stands, so far as Gujarat is
concerned. In my part, in Gujarat,
the general elections were fought on
the specific issue of bi-lingual State.
Here I will cite all the facts. The
result was that out of 132 seats re-
served for Bombay Legislative Assem-
bly, Congress secured 99 seats. As
against that, Shri Indulal Yajnik's
party, Janata Parishad, secured only
80 seats, and even these seats were
captured by them by exploiting the
local sentiments of the people of
Ahmedabad where very high hopes
were raised about Ahmedabad being
made the cap'tal of the unilingual
State of Gujarat They also incited
the public feelings on the side issue of
firing.

In Lok Sabha also out of 22 scats
the Congress captured 17 seats. There-
after, there were District Local boaid
elections, and these are the figures
which are very elogquent. Out of 570
seats, the Congress won as many as
507 seats Lastly, after the general
elections. ...

Shri Nath Pai: How many seats
were won in another part of Bombay
called Maharashtra? Out of 130 seats
they lost 110.
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Shri Nathwani: I am coming to
that. My friend is a good advocate
and be knows that I will deal with it
item by item. I said I will begin from
Gujarat.

Mr. Chairman: The hon. Member
has only five more minutes.

Shri Nathwani: I would request yeu
to kindly allow me more time.
Because, several hon Members have
spoken about breaking up Bombay
State I am trying to explain to the
House the position as it exists today.

Then, there were as many as six by-
elections in Gujarat All these seats
were captured by Congress, and three
of these seats were held previously by
the Janata Parishad This 1s the posi-
tion so far as public opinion in
Gujarat is concerned.

Now, coming to Maharashtra, even
during the general elections the Con-
gress group there also got a comfort-
able majority as far as seats both in
Assembly and in other parts were
concerned It may be, my friend only
refers to the old Maharashtra. There
they dud get an overwhelming number
of seats; I grant it But you are
always emphasising Samyukta Maha-
rashtra. Why don’t you take the
figures for the whole of Samyukta
Maharashtra and see whether during
the last general elections.. .

Shri Nath Pai: What about the
Marathwada by-election which we
have won?

Shri Nathwani: What about the
latest Maha Viddharba by-election?

Shri Nath Pai: That was not fought
on this 1ssue Let the hon. Member
know that.

Shri Nathwani: I will deal with Shri
Indulal Yagnik. He has made certain
wild statements. He went on to say—
I will quote his exact words:

“The Gujaratis are in a subordi-
nate position. We feel we are, so to

say, in an inferlor state of citizen-
ship.”

Sir, we have no such feelings

Shri P. R. Patel: But what about
the words used by the Prime Minis-
ter?

Shri Nathwani: In the bi-lingual
State the Gujaratis and Maharash-
trians are partners. We have accept-
ed gracefully this bi-lingual State
when at the behest of prominent
Members of the Lok Sabha in 1836
Parliament provided for the bi-lin~
gual State. Our feeling is that of
partnerchip joint venture There is
nobody superior or inferior. It is true
that Maharashtra is a big partner.
That 1s all that it comes to. That is all
that the Prime Minister had said

I now come to the remarks made by
Shri Goray. I will quote his own
words. Referring to the decision of
an overwhelming large number of
Members 1n 1856, he saya:

“every Member who voted for
this particular re-organisation of
States had given a State for his
own language and only denied the
State for the two linguistic groups
of Maharashtra and Gujarat.”

Besides being trumpery, this argu-
ment 1s rather unfair and unjust to the
Members of the Lok Sabha in 195€.
What were the facts in the year 1956
when those members who voted for
the bi-lingual State did not vote for a
bi-lingual State for themselves?

Mr. Chairman: The hon. Member 1s
entermg into too many details when
he 1s hard up for time He should con-
clude within three minutes.

Shri Nathwani: I will be very brief
But I want to complete the point. I
have only briefly adverted to it.

Mr. Chairman: I can give another
five mmutes, but not more, because
there are other Members who are
equally interested in taking part.
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Shrl Nathwanl: Agun, it was gaid
that there is only one bi-lingual State
but they are two-~the States of Bom-
bay and Punjab They kept the bi-
lingual States, they dad not bring
about new bi-lingual States That is
correct But that was no reason why
they should have broken up the bi-
lingual States which already existed.

An Hon. Member. What about Kar-
nataka. which was a tri-lingual State?

Shri Nathwani: If I have got the
time. I will deal with that aspect also
Shri Goray also ignored the vexed
question of the city of Bombay It was
the real reason why ultimately this bi-
lingual State had to be brought about
There were several difficulties.
Spokesmen of Gujarat and Maha-
rashtra could not agree upon that
question There were high-powered
commissions and a committee who had
held that Bombay could not be a part
of any uni-lingual State It was in
these circumstances that m 1956 that
decision was taken Then, 1s there any
valid reason now to break it up? Has
1t not functioned well” Even Acharya
Kripalan; as recently as last month
when he visited Ahmedabad paid &
tribute to that State and stated that
the administration there was the best
throughout India If 1n  spite of
opposition and agitations which have
been kept alive during the last three
years Bombay State enjoys the <tatus
of being the best admnistered State,
had these hon friends co-operated and
tried to harmonise and bring about an
atmosphere of goodwill and had they
tried to make the administrative
machinery more efficient, there would
have been no reason left

Shri Nath Pai: How can we make
it efficient” Your Party runs the
administration

Shri Nathwani: I am saymg that 1n
spite of these apitations which have
not always been peaceful the State
has given the best account of itself

under the able and wise leadership of
the Chief Minister

Shwl Nath Pai: Thanks to the people
of Bombay The credit goes to the
people

Shri Nathwani: Then think about
the serious consequences that will
follow if this bi-lingual State has to
be broken up This 1s apart from the
tension which may arise between
Maharashtrians and Guieratis It 1s
mgnificant to know that even the
leader of the Janata Parishad was not
able to say that his party on one hand
and the Samity, on the other, have
come to any agreed conclusion re-
garding the city of Bombay, regard-
ing Dang and regarding Nawapur and
other parts

1 may refer also to the recent elec-
tion of the veteran leader, Shr1 Aney,
from Nagpur and Vidarbha Whateve.
else 1t may mean, i1t does mean

Shri Jadhav (Malegaon) Out of 9
you lost 8

Shri Nathwani a clear defeat
for the Samit:, who want the Maraths
speaking people to be grouped 1n one
State Whether 1t 1s a vote for bi-
Tingual State or not 1t does mean that
the Samaits has suffered a singular de-
feat 1n the election (Interruption)

Mr Chairman* I think the hon
Member must conclude now It is
better to discuss this in the form of a
separate motion Duuing thc course
of the debate on the President's
Address he cannot enter 1nto too
many detalls

Shri Nathwani. I am winding up
within two minutes From the nation.
al point of view also i1t would have
still wider repercussions It would be
something like opening Pandora's box
Just as by opening 1t objects of desires
came out and played havoc, here also
if you break up the Bombay State
many questions of readjustment of
boundaries, and of creation of two



1459 Motion on Address MAGHA 38, 1080 (SAKA) by the Presidont 14860

separate States in Punjab would arise.
Therefore I submit that there is no
justification watsoever for reconsider-
ing the entire question”

Mr. Chairman: Shri Vajpayee. He
will please take 15 minutes.

Shri Vajpayee (Baltampur): It wali
not be possible for me to finish in 15
minutes,

Mr, Chairman: There
occasions also,

Shri Vajpayee:. I am the only
speaker from my group.

Mr. Chairman: I will allow him five
minutes more.

Shri Raghunath Singh
It is a one-man group.
st awddt : awmf udEw, W
| & o e aeeafa ot & afinmw
AN Y g, ST AN T aA %
TR T Y s forer & stoper ferwat q¢
wut T @ ¢ & & v ¥ qudy gé
| W A A q AR
L EA T S
Iwe Ioey (o mgeraTor i) -
wind frehqedirid
oft wrodd ¢ W gET @ W
ARET | # gD A B S W

@ 97 § AU qHIfaa gu §
e mifersr @8 av 99ré & AT 4
A AT EE | HaUfET d B
aufr st st Tow a8 aafer w8 & fw
& T | 4g A WA WAH A JHG
wd Afe @ v w1y fegr fafg
§ ot easdtevw foar st wfed o
ot aaré o afgers wde & Wi o
T SET ¥ F 77 TR # Aifg ok
Ig Hfa ¥ s=fag afeml w @
AT F fad $T 9T § | I ATRAT
ez w ¥ wgwfa & o ) qov i
four war ? wow g & I wAe
¥ ¥ o fafreee sy f enfirer o

are other

(Varanas:)

g Wt oft awr & e T T ¥ QW
WY W7 Fe a9 gY g aanr § e agw
& Wl o & et § enfaw § o
ol T wrow fafie o w @Y
W ZE % AT T I fiear § 1 d
fordz & f I9T T W T RS
zez oy iy & mff e o wwar &
T O NrEAe T § | 49 $A1g FORC
*t o fafreet oifaw g, w1 9 @
#t wepata & v v wdr af ot faw
s X & wf § WK faya W
ey mmiw d fr fafre di ofie
H9E NTEdE 2 & qifve g 7 ¥ AT
TR A B afrz y1 Aficaw v fear
£ 7 oY o wamar war g 6 000
wi e sf A ded . ..
Shri Subiman Ghose (Burdwan):
Charity begins at home.

ff addy . w7 i g W awfe
o6 T TG H I Y | AT
A o O g f& oW
TAT &, 3o AT AT 9T fazsr 78T
T W 0,20¥ T 9 T g F &
&, SuwT areafas goq W R ) IWTAT Y
T & o4, 000 TG 7 ag THIT & &
Hwiigw et AN E s
T forg W 9% F909 e o W e
WY 3 TEY &, I F AAATIW FHT Y
ud /T AT AT AT A P E ¢
T # SETET A I F WA A9V GR
t g wenr & ) owfac dur W ar
S wr e v fom ¥ S W
faze w@ew A oy @ gAofa &
T w waferdean g RIS ?
T AT &Y HErRY AT Ay Ay Aifgd
wifs @ & sufeq 1 w7 8,
fazra 1 sy g R wfasm Hr gfee
qfes gdc Wk fafrer @ a@ ®
qTEAT TR ¥ ATy &, wOF oAy §
ORI ® woT Hifa o Al son
wifgd | & oY agt o vz & fag durx
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[t wrwdfy]

£ fr wafr it emew frfe won
R g & g W o g
R I F o st g &, | 3T
T A WA WY AT & AT A A A
TR T AR g WF A
OF THI I T s g , 9o
9% § TR FT AT 9qfer aT qwedy
FaRfmgmariNm A ¥ am
ISR ¥ A Gxr Prar § ) war ®
TS § W R T NI 67 O iy
daR N & owar g frag W fean
# fofa v o

s fFdsgmagn g AT &
TATHARTE | WA ® T a7 @ E
oot 98 et AT A Fgr @ 6 v
R RE ) WY WO AETE
fr frr o d e @

ot amgary Wt : 3 Qo T WA
g RU H faF @ g

sft wrddY * Ty waw A qrw A
w1 e faeelt & 3 & o fr sy
FAFT R 7% § A9 §, qg o &
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g S AT EA w1 @R 1 ww®
NIAF AT T HATHFTL |

St TN Wt W ISR) AT
STRE T 9 et fas @

oft wrvdedt ; FAT STRE Y 9T 3T
Y faeelr &1

oft T wrw s A o frea 8

ot AT : TR AT A R
oF A 9 T 5w my @ g o)
IR T F ZHTT AT A qEET A H
&Y T Ao e A ey § 6 -
A AR ARG & IR T A AR]

€ & quAT wrger § Fe T wor R ol
T ] mert it dwgwatet
W g W # fag wfesc Wi, &
wivere 7 fid 1+ wR R, @ o
aowT fre g & ¢ vt § fe W
ITH AR ? WA I 9T QAW
w7 "k 7 3w wefedw vR
& TR wrw § R S aa fadely
it w<F § 99 & faeg Ow W@
af§d, 98 W& WITHT QR qHGT w2,
WIIHT QX7 g7 A S | R
syrafea X WX awgwatsl ax -
T TA FL T W97 qfaer ¥ v
WMi'l

T W& § G R G99 ® 9w
YR & TR $T N baar fwar
§ SaR A # A aufgk ¥ ) & s
g f aoere & weft st Er frmr s
® g frm @ o | sATr @ Qe
WU FT FHTAF F & fag o
wifeq wifgd, W qefafefer
i mfg@d s v 7 dng R
# forit forw a<g ® v =g, & aeTe
® T8 7 § s & wreran § fe & o far
# GO QT A FT TRy § | o iy
ara ¢ & 5w & O =R §
AT T FT BAT ¥4y fopar mam @
R wT Gt frar @ A Jae
oy §4% AgY T Y 0€ ? Aava
sivor &< @ T fr dvn s %
QTETY , T G537 MGW | AR AR a5
i st w1 ot e fafrst v
afe g7 Iuwr feden € o mff s aw
& =i T AT, AR W U ay
wfeamear § A ag S WA A gl
Fey A Y | Wi g e e &
o fagrr o g w3 frar W T
ST ¥ g At v § fin wiife goex
% diF = § LT W7 Sqwy
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frar §, vafeg v @ st @
wear g feorgy WX 99 9 5 7 |
o feufa § prrr goec AT Wi § 7
& T TAr T 43 § W) AT aORTT
W R TY W@ HFCAE §7 W feafr
# oY Iniw T § R WATH & INEH
g M e smr g &1 AT
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%9 gaT § & 7 ag wvr Y oF fiv Y
e R fwimdrTR @ g R
g # sy # faEne g arfed
T T A A wgr @ B e wrd
WTAFAT AL & 9T & a7 Y J5%
R ¥ @ 7@ N gk, TR
#R 757 yow # e wF | an
FETAT AT 9T, IEw! are faar W@ oSy
dYer waT, & FAwar g 9g A% faar
AT dfEr Y AR AT dx §
forr *1 qte foFan ST =ifgd | R
| wATay I awg o1 & Aifa
qUATAT AY g A% G371 7 g 9w |
faoelt § 7T & W ) @2 7 faoelt A
A T FY FYHI gFM A« 91 )
WX 32 T2 $7 731 797 | uF Hev-
Fifers w7 &9 & AT & qEv T ar wel
wEIF 7 FgT fF T grAEE T AQ
§ 1 & WM a1E T FY wEwEar g
&Y TE oY 91T iF & WIT 3R To AT TF AT
T | 5 T FY AT FY AR gy
AT #Y AT § AW & WEy § 3
F IAWHT § | TF T &Y AR
@A AR E N3 | A A g
TR W 1€ AT 71 § AR 5 7R
€T & WY 9 HOET ST B g
ATt O s e | T AT AT
& a1 g | & sl At & afrow
T 1 T AT ¥ WA ® S #
FEAFTY W AT A § g
/AT 1 Y w7 vy § fF R
333(A1) LSD—5

wenat @ wify f orefy) ¥
i g & 78 g fe wenet &
wify goav w<f & 1 wfa s & off
O, g ® AR g ¥ dwd F
Y T A HEEET § ST 39 ¥ dar
R el @ g Sud wfw g e
£ W7 & WY 35 & wafew wi w
favrg fear @, A AT I g fE se
I W ¢ | W WG W A IQEA
i ? dr o ® 9w W
wft afr @ I WY wg i i ?
I g Ieed At gfee § fame W A
& @K F@ w#¥w fF aq gy
Y syaeqr g« @ 2 Hwa-
fea wfimr e Y R, &Y oge QX
A9 Tt 7 OF TEISaEAr IWW ghi,
forg & IeaTee 93T | AT § o L ag
a2 av 7 ag o Freagds vy
AT | U W A QK IAEr
fei snd & 1 & WA g 5 owew 3
w1 aftfeafaat & agerdt @t ava §
Y § 1 I g o AT &7 TR
gre 2 AR wAFaTE £ AqAE, faQdt
T G F7 §, FET ) A )
sty somr 2, AT gk agr 3 g Y-
w. gz wrfT A6 &Y I 1 W Jg
G ERTY A A TF B RAF TC GHA
2N | 9% TF AT TEAr ) Y agr
TS & Tg qeawe § T o
% | I T fiF S9rSH A I
fea @il wo g1 @ 1 AT /7
e ¢ B s A1 e A ofe
feafaar w1 & | ToEe § @Y SR
7€ @Wmar avn yE  fem o oagr
fram & o/ TORY &, qEET ¥ Sy
FHF R FHA & 919 TR §W v
9 TOIRA G B WET /AT T
s | v #7 Tfdfeafa o wew § W
O 9 & ae1 w1 3% & v oroee
FTHTT I a7 FY F7aT 7 forgamr ey
LN ¢ | 75 T & fwfor & (o
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[sfr wrerdaht]
o 7% frat &2r A< wY § | Wy e
TR fogd ¢ ant F 7y frear dar
ST &, wy o srafel Ay o Ay
ot & ¥ s F o A% e w7 Friw
W HRAT § | AN wriE # v O
oo, w€ are & e fwd, w S A
yfratwnd fFos af wfs @
g s are A W) wfa @
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TR T 99 2 1 TR Y TN
R Mo RN T @ E 9w
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fad 9 & w9 s 4 Ay Sfea
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o & |rq s a5 o 89 1 wawm-
AT TW 91 ¥ § 5 o S wrr aw
*Y g & i wrd ofdheata & wtesh
way afcadw g9 9Ted &, 99 & ag aaf
aw ) SfF & agr T Ow T W W
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{ieddeifrrdamd ¢ afawd
vfewm dnr faffer @t oifid,
Rfie Srarafen wrfir gt @ sfigh
&1} /&Y g o qoe fardndy ek
toik

OF WY aXeg 2 WIeT g WX
o i

st arddlt  wre A A O
¢ fr fast wroot & & & difar W
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# oflT F 3, W ARTE W WX
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ot wrwdd : g &Y g & dfew
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# o< faarr R )
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i@ mmsaRH
o ¥ ST Y Y weT w I
¢ 1 7 Tt e W e g,
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ot qdd . R T g ¥ W
W1 ¥} G & g W {E [ wr I
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A AL AT | FOIT A TR w4 G
fardre afefeafir 1w afaae & s
|1 Jeo gfefad ¥ wf 4t 3§ Ty
=t Marereard AL T gfae= aar
31 ag wreaTae faar av & ag wro u-
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frrer faar T 1 W S ATQ &
s fear wrar @, vy omar & R
sk & faaw afcfeafy § 1 gara
o gEE § qAE FO & fog v
Far g fa STl § adt 9 awar
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q& 7Y, F g FIS T T4 A
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[ aradd]
w7 &y R wy st Ady 2 fe

5 e ot Ay waT F wew @ )

Mr. Chairman: The hon Members
time is up. When I ring the bell, the
hon. Member should look at the
Chair, I would request the hon.
Member to conclude.

Shri Vajpayee: 1 shall
within twg mmutes.

OF AT G Y F & oo $7g )
aN P TR T HT HAATIAT FE
¢ o wifsears & waare Wi ofeeas
w1 Wt 9% aga vga § 1 e &
qifFer & wgw g g fr oawn
FTHIT | S AR 7A@ 3 N A-
Wz ¢, arafw aa g &1 &fea o
qF SEY FTENL F AT F BT w1
qOT § v 5w FTEAC A
wfgen wfafafe 3 =g Frohc & &Y
fazrf facar mfsenma & qrv £ Sg@y
qfFcaA ¥ geR Froaw g, @ F
T Fr€ AT A &, 20§ faAd o
qAAfIE g §, IR AT FAFLHEY,
IR s wafrer qrzf &Y, w1z wie
9T §), AR AT &Y, T WA ACF
W1 g AT AT wroA 7 7§ wq A7
A @ R afsaw # el
qmAd & ag vaa Afew wE @ AR
# g9 97 0% & | TWIT WO 7 q4AAT
Y THT § WIT AR §7 WG FT g9 T4
wiT A R war #9F & fr gl
FLFHT At FTINTF AWMA F gEEq
@t w7 IS AvErC fr 97 @
F¥ )

TR R T RO AT
Rt g )

ot qft s (FEAT—faT-
wygfen wnfaar) swmfy wgig,
rezafa ot & wfgaman o3 & e
T SEATT T T & TR F gHGT FI@0

conclude
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§ W Tegahy o WY wwrk X g
IR o v sl e § wg ¥
N g R AT I ¥ &
T Wt §

13 3D nors.
[Mr. DepuTYy SPEAKER tn the Chair,]

g § o aTw & w1 gq & 99 uiw-
wrwwr & 3w forw fear war § s
Wy Iwafaal SYqar s T § e
2w wiasy § aga aTe & TR W
aram WY oY A o aga @ awend
& gom A%

SEATT T FE THIC F1 ATy w7 Forw
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Tg GF WEAA ¢ | # 5@ qrrT & Wk
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#t foor g @va T ) 7Y I9e
# AaE feg @ fow & Fror sy s
oreT qreT AF § q@ T q9AT qHES
R WA AN ¥ T Aq% @NE
HIF AT F FATT A AU, TAF WA
o 43 a8 AT 9 79 § 90 T 97
oYz St 8 72 A& faq & qrw g
ar, FEA FARAD F arfac e
WTA qvy TAT | 9 w14 FRAT AT &Y
Y & AY 37 9 A feafa w7 o9y S
TF ATHAAT q1T WA & | IAHT BA FA
qreft arq aga FA A ) 7 a8 AN
war g 5 g & ac & 9 getEaa T
@ ¢ 39 ¥ gy feafy g1 17 anelt ot
g arfas A F fag owan
e g @t

g fowrfasy i & gy 9=t F Tgar
iAW agmat 7§ g P
i v & SR wee ®y wifgy e
T WATT FY WA F A4AT ®© qUAN
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wid enf oy Y s oY fafr § g dve
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[ wier 7rd]
{1 S fsg Taag Wi v Oy
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It is not only a famine of food, but it
is a famine of foresight, and a famine

of faith in the Government.
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WY 9F WX AP wigw f |
w et —

“It is generally said that the First
Five Year Plan is completed. But
what iz completed is in fact the
plan-period and not the plan-target.
People’s cooperation was lacking in
the execution of the plan”.
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[ wfrs )

TWE AT Ty ghwT qr A ¥ ¥

WA AT wmwamg W
#fadz a7 A fomr A% w1 4] 9w

@ &, I IR e @ o g
& 9

shri Mohammed Imam (Chital-~
drug) We have listened with great
care and respect to the Address of the
President The debate on the Address
affords us an opportunity to hold an
mquest on the commussions and omis-
sions of the Government But the
Address which 1n 1tsclf 1s not only n-
sipid but 1s uninspiring and contawns
only routine matters On going
through the Address we cannot but
realize that our national difficullies
are on the increase and that there
15 an ever increasing gravity of the
economic malaise

Of lat~, the Presidents Address
always commences with profuse apolo-
gies for the failure of the Government
to ymplement the Plan as was origi-
nally contemplated That robut
optumism that prevailed and that
characterized the commencement of
the Plan 1s now lacking, and 1t has
given room to an air of pessimism and
an air of uncertainty We do not
know where we are in the mudst of
the plans

The Address of 1957 was emphatic
that there was no question of slowing
down the progress or retarding the
Plan But the Address of 1958 dis-
closed that the count1y’s econo'ny was
in considerable stress and strain and
that some revision was necessary The
present Address comes forth with the
sad admission that the Plan had to be
revised and has to be reconsidered and
prured

Why I am referring to 1t 1s because
of this The Plan as prepared 1s built
on shaky ground and 1t 1s not realistic
and it 1s not practicable, and the coun-
try’s resources were not properly

assessed by the framers of the Plan
These are the difficulties 1n the midst
of the Plan I cannot predict what
the future will be during the next two
years, as we depend mostly on foreign
countries for our asmstance It does
not mean that I am against the Plan.
We want the Plan to be implemented
1 1ts entirety, but I do not want that
false hopes should be given to the
nation and subsequently those hopes
falsified

1 am aware that mighty projects
are under construction I am glad
that three gigantic steel plants are put
into operation I know that gigantic
reservolrs are under construction
though they have not yielded any sub-
stantial results I am also aware that
the Community Projects to which the
President has referred and the
National Extension centres have been
extended to a large number of
villages But I am also aware that mn
these projects, cspecially in the Com-
munity Projects, a lot of moncy 1s
wasted away rather than usefully
spent

In «pite of all this I may say that
the plhght of the common man, the
phight of the poor, still remains the
same or 1s becoming worse The poor
man 15 1 the grip of inflation m the
mudst of scarcity  His cost of hving
has gonc up and I may say without
hestilation that every por man, every
man who lives 1 the willages, 18
underfcd  under-nourished, under-
clothed and has little or no room to
Iive in  That 1s his ptight His condi-
tion or position has not improved to
any appreciable extent Perhaps some
of those who have been living through
the pre-independence days are think-
ing as to whether these are the fruits
of Independence or the fruits of demo-
cracy

I may refer to the food crisis which
1s a burning problem of the day All
the hon Members have referred to
this crisis with great sorrow and
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great pain. It 13 true that the Govern-
ment has been striving its best or has
been attempting to solve thus thorny
problem Hundreds of crores of rupe »
have been spent on the ‘Grow More
Food’ campaign, not only by the Centre
but by the States It was proclaimed
during the first Plan period that the
food position would be solved, the pro.
blem would be solved and that the
country would attain self sufficiency
before the end of this Plan But the
hope and the expectation has not
materialized The food position re
mams the same Not only the food
position 1s bad, but I may say that
the prices are soaring high What 1s
more, the position has become worse
in the midst of this inflation and the
action of the Government the poli-
cies of the Government to over spend
and to over-tax have led to inflation
On account of this inflation every
where there 1s much less of goods for
what we are paying That 1s the pos:
tion

It was observed by Acharya
Kripalan: that though there may not
be acute scarcity and tven though
there wus a certain amount of scarcity,
it can be tolcrated provided the piices
are reasonnhle But the Government
have not tiken any measurcs to bring
down the prices not only of foodgramns
but of such essential commodities as
are of daily need for human existence

Having failed 1n all therr measures
having failed o resolve the food rrisis,
the Goveirnment propose to switch on
to controls  tite trading land rcforms
and co oprrative far 112 Thc e re
exper ments ¢ peciallv land reforms
and co operative farming  hich are
introduccd  for the first fime m our
land and i the historv ¢f India So
far as controls arc¢ concerned I may
state that I alwaye hafe controls for
from past experience we find that
controls always create ccarcitv  They
not only create scarcity but black
market and black market always
destroys the free market From the
admunistration of these controls 1t 1s
our experience that what hittle food 1
available now may not be available

hereafter 1 am afraid that by the im-
position of these controls the prices
may go up stul higher

I am not going to allude to land re-
forms, but about co-operative farming
1 would Lke to say a few words The
Prime Minster has observed that the
country’s food problem will be solved
and that there will be more produc-
tion 1f co-operative farming 1s intro-
duced I wish him every success but
I must suggest that we do proceed
with caution and care before imple-
menting 1t  This 1s the result of the
Congress resolution at Nagpur and I
know that in pursuance of the resolu-
tion many hundreds of Congress
workers are being tramed to work
this But what 1 am afraid of 19 thus
This 15 a party 1dea or a party mano-
euvre which 1s going to be imposed on
the nation

It was stated that this co-operative
farming has been successful or has
proved successful 1n Soviet Russia and
m China The conditions here are
quite different In Rassia and China,
no private property or no private lard
1s recognised It s a dictatorial
form of government there Here we are
undcr 1 democracy  1s 1t possible to
work up this co operative farming mn
a countty where conditions are quite
different? Of cour e in China and
Ru sia where people 1o not own land,
they are forccd to work on the land
and it nught have becn  successful,
but we do not know the conditions
there Put here if we intreduce this
expruiment throughout all at once I
am afruid  there would 1 confus on
and chaos 8o, I submit th the Gov~
ernment must procced wi'* rare ard
caution Of late there 1s a ¥ eling that
the countrv 15 being draw: more and
more iow irds commumsm and com-
munist doctrines and 1de Icgles and
being nirsed by the Gover 11 t and
by the Prime Mmister Whatever may
be the result I submit that care
should b. taken to sce thst our eco-
nomic cri is 1s not accentuat~d There
are other methods al~o to <ee that food
production goes up by proper and
judicious sdministration
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[Shr1 Mohammed Imam]

I may be permitted to deal here
with the boundary dispute between
Mysore and Bombay, which has been
referred to by some friends Mysore
18 surrounded on all sides by five
States—Madras, old Hyderabad,
Kerala, Andhra and Bombay So far
as the other States are concerned, we
have no dispute We have resolved
our dispute with Andhra We have
got disputes with Kerala and other
States, but we have reconciled our-
selves It 13 unfortunate that our
Maharashtrian brethren have taken a
militant attitude and they have com-
menc 1 onslaughts on the State of
Mysore This 1s very unfortunate I
may submut that the question of
Belgaum and North Kanara was
settled by a competent body consisting
of emmment persons One of the mem-
bers of the Commission was a
Mysorian—a High Court Judge—and
two members were eminent judges

Dr. P, 8. Deshmukh: This has
already becn modified so far as
Andhra—Mysore border 1> concerned

Shrn Mohammed Imam: We have
reconciled ourselves to that and we
do not have disputes with any other
State If there 1s any dispute, 1t must
be resolved by mutual negotiation and
not through satyagraha or any other
violent method Belgaum and other
places were handed over to us accord
ing to the opmions eapressed by the
Re organisation Commussion and also
the Parliament They did not hand
over these areas arbitrarily The
population may he evenly divided
there When population 15 evenly
divided, other circumstances are taken
mto consideration, such as historical
aspects, administrative convenfence,
econo ~ic viabilitv and so on Taking al}
these factors into con-sidecration, they
have decided r gutsy tnat these areas
should go to Mysore Now this attempt
by our Maharashtrian brethren +to
create disturbances dislodge and un-
settle what has been settled 1s very
unfcrtunate 1 am sure they will de-
vote their attention to more impor-

tant things and not trouble themselves
on these minor issues.

When I was in the Chawr, Mr
Narasimhan referred to the speech
made by my leader yesterday regard-
ing the formation of a national gov-
ernment and he also made some ad-
verse remarks regarding the role of
the Opposition He seems to think
that the PSP 1s very anxious to
shoulder the responsibilities or to
aspire for any office 1 am afraid he
has not understood the speech of
Acharya Kripalan:t properly You
know him very well and you find
very few patriots ike im You also
know the reason why he resigned
from the Congress He s the last
man to aspire for any office If 1
understood him correctly, yesterday
what he meant to say was that the
Prime Minister’s offer or invitation
for co-operation must be logical He
said that the Prime Minister should
not invite the Members of the
Opposition for mere consultation,
they must be invited for execution
also I can tell you that we in the
PSP or m the Opposition are not at
all anxious to come into office nor
do we care for office There seems
to be a certain amount of uneasiness
or nervousness among the Congress
people Perhaps most of them seem
to fecl that by the formation of a
national government, which has been
wrongly understood thev might lose
their own advantages

Acharya Kripalan1 only pomted out
the gravity of the situation and the
nead to resolve the food crisis I may
make 1t clear that the Opposi-
tion will play its role 1
know that opposition 1s needed for
the sake of the country It his been
saixd, no matter what the fym of
government 1s, that government 1s
best which 1s best administered
Monarchy 18 good provided there is a
benevolent monarch Similarly, if
democracy is carried on properly, cer-
tamnly it will bring benefit to the
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peole But if democracy 1s misused
or if it 13 not properly administered,
then democracy will become mobo-
cracy So, 1t all depends on the per-
sons So far as this aspect 1s con-
cerned, I can make 1t clear that
neither the PSP nor the Opposition
1s at all anxious to get into office We
are only anxious to see that the Gov-
ernment 18 run properly You may
pass any number of laws Legisla~
tion can be passed in any number, but
I submit there are eternal laws, divine
laws, which can never be changed
This must always be remembered by
those who are 1n charge of the
admmastration It 1s only then that
the country will prosper and the
people will be happy

Shri Brajeshwar Prasad (Gaya)
Only an Indo-Russian settlement can
safeguard our territorial integrity in
Kashmir No amount of American
help can guard 1t if there 1s a Pak-
Russian settlement The alternative to
an Indo Russian settlement 1s a Pak-
Russian  settlement because the
Baghdad Pact 1s dissolving fast There
18 no third alternative, for the inte-
gration of the heartland and the rim-
land into one political unit 1s both
desirable and mevitable This 1nte-
gration will be on a democratic basis
if there 1s a political settlement bet-
ween India and Russia Russia
will enter into a political settlement
with India 1f China 1s on ou: side
and we support the Russian foreign
policy pertamning to Europe and the
New World

It there 1s a war between India and
Pakistan, America will remain neutral
and Russia will help cither India or
Pakistan whoever happens to be her
ally

If India does not enter into a politi-
cal settiement with Russia, as surely
as the Sun rises 1n the East, Pakistan
in sack cloth and ashes and with a
beggar's bowl 1n its hands will knock
at the gates of the Kremlin and im-
plore forgiveness for its sms Pakis-
tan will offer to withdraw from

the Baghdad Pact if Russia changes
her stand on the question of Kashmur.

By supporting Pakistan on the ques-
tion of Kashmir Russia will be
supporting not Pakistan but herself
alone, for the integration of Kashnnr
with Pakistan means the integration
of both Pakistan and Kashmir with
the Soviet Union If Russia has to
choose between Pakistan which 1s pre-
pared to jorn hands with her, and
India which 1s determined to remain
non-aligned, she 1s bound to choose the
former and not the latter

Nation States are motivated by
considerations of power politics and
national mtcrests  Russia  supported
India on the question of Kashmir
because Pakistan jomcd the Baghdad
Pact A re-affirmation by M
Voroshilov of the old pledge given to
India on the question of Kashmir will
safeguard our position and pave the
way for a full-fledged political settle-
ment between Russia and India

Now I come to the problems of
Europe The unification of Germany
as a result of an agrecement between
Russia and America may imply three
things It may mean the division of
the Afro-Asian land mass mto two
spheres of 1nfluence It may mean
that America 1s of the view that if
Germany 1s united on the basis of
disengagement 1n  central Europe,
Germany will develop into an autono-
mous centre of power It may mean
that Russia 1s of the view that if
Germany 1s united on that basis the
whole of Europe will be integrated
with her

But 1f the SEATO 1s hiquidated be-
fore Germany 1s united, neither
Russia can integrate Europe nor the
bi-polar world will be broken up into
a large numbu of autonomous centres
of power If therc 1s a political settle-
ment between Russia and America,
Fast Asia will pass within the Ameri-
can sphere of nfluence and Africa
and West Asia will pass within the
Russian sphere of influence
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An Hom. Member: There are %00
many “lfs”

Shri Brajeshwar Prasad: Both India
and China will be encircled. It 1s
only on the basis of give and take
that a political settlement can be
arrived at :n a world of sovereign
Nation States The lessons of Yalta,
Tehran Cairo and Potsdam can be
ignored only at our own peril

The nuclear age places us in a dis-
advantageous position vis-a-vis the
white races By no stretch of imagi-
nation a political settlement between
Russia and America can prove to be
beneficial to India But if the Russian
calculation proves to be correct and
FEurope 1s integrated with fier, Arrica
and West Asia will pass within the
Russian sphere of influence and East
Asia will pass within the Chinese
sphere of influence But if the Amen-
can calculation proves to be correct
the bl-polar world will be shattered
to pieces and once again united Ger-
many mav become a menace to Europe
Africa and Asta

America will stand to gamn b the
political disintegration of the old
world Her hegeminy ¢~ the new
world will be strengthened The
NATO the SEATO and the Baghdad
Pact have become an (ncumbrance to
America America will gain greater
freedom of action f 2 large number of
autonomous centres of power are
created m the old world

If India and China onie togethe:
there cinnot be atha 1+ Russio-
American or a Ru 10-Chincse se tle
ment and Russia will have to join
hands with India and China Thc pull
of the Afro Asian lund mas. ove:
Russia will become greater than that
of the United States of America If
India China and Russia comce together,
America will hiave to walkh out of the
old woild 1 goncral and East Asa
i particuln if America walks out
of the old world and India China and

Russia come together, the bi-polar
world will yield place not to a large
number of autonomous centres of
power but to one world within the
frame-work of the United Nations
Organisation

China will become an autonomous
centre of power 1f America with-
draws from East Asia, and there 1s
no political settlement either between
India and China or between India and
Russia or between Russia and China
If both Germany and China develop
mto autonomous centres of power, hell
will be let loose on earth
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Shri Naushir Bharucha (East Khan-
desh): Mr. Deputy-Speaker, Sir, in
the year 1958 we felt that the pro-
blems that the country was facing
were such that 1958 was going to be
a year of crisis, but 1959 has inherited
such gigantic problems that we are

again wondering whether this will not
be a year of destiny for our nation.

It is perhaps natural that the ques-
tion of food should have occupied
much of the time of this House. The
hon. Food Minister said that 687
million tons of foodgrains had been
produced, and in the coming forecast,
the production is expected to reach 70
million tons. And rightly, people have
asked ‘Then, how is it that this pro-
duction is side by side with increas-
ing prices, and in fact, prices so high
that they are absolutely beyond the
reach of the masses?’

In the first place, it appears to me
that the figures which are quoted are
nvot correct, Our statistics have been
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in a deplorable position, and statistics
relating to food are the least reliable.
And the Government is proceeding on
a certain revolutionary plans for
increasing food production. In the
first place, with regard to State trad-
ing in foodgrains, I think on princi-
ple the project is sound. Apart from
the fact that it will enable the agri-
culturist to have a better price for his
produce, it is conceivable that State
trading in foodgrains will largely do
away with smuggling of foodgrains,
hoarding of foodgrains and vther anti-
social activities with which food in
particular is associated. But I am not
unmindful of the dangers by which
wholesale trade by State in food-
grains is going to be accompanied. In
the first place, we have got no machi-
nery all over the country, and in a
large measure, we have to rely upon
those very dealers whom we desire
to oust. It is conceivable, therefore, that
those reluctant parties who may carry
out the projects may themselves be
very keen in sabotaging them. We
have got too few co-operatives which
can undertake distribution of food-
grains in the remotest corners. .

There is also a huge problem of
financing the trade which at a very
modest estimate would cost about
Rs. 800 crores in investment, There is
also the grave problem of storage of
foodgrains. The hon. Food Minister
once said that if storage could be
satisfactorilv managed, a great deal
of deficit would be diminished. Stor-
age is one problem where this Gov-
ernment is likely to fail. But in spite
of that, I feel the time Yras come when
tl.e State must try that experiment,
and I think the wishes of the people
will go with the State for its success
in this attempt.

The other experiment which  the
Government is bent upon trying,
namely. collective farming or co-
operrative farming or joint farming—
by various names it has been called—
is an experiment on which I keep an
openh mind. I am not prepared one
way or the other to pronounce right
now that it is going to help increase
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production or that such an enterprise
is bound to fail. In fact, we have been
told that there are over 2000 farms
where joint cultivation 1s bemng
andertaken But I was surprised when
yesterday or the day before the hon
Minster, 1n reply to a question mn
the Lok Sabha, said that he was not
even aware of the fact whether pro-
duction in these jomnt cultivation ex-
periments showed an increase in com-
parison over production in other pmn-
vate-owned flelds It 1s rather sur-
primng that when the Government
talks of a revolutionary measure of
such magnmtude, which might affect
the lLiving conditions of one-seventh
of the population of the world, there
has not gone enough thinking into
this project, and we are talking with-
out having facts and statisies with
us I should have thought that if we
had 1n India 2000 expermments going
on m joint cultivation, surely the
Minister should have looked into this
matter 1n greater detail and found out
whether they are capable of fulfilling
the purposes which they have 1n
view But it 1s a matter of surprise
that so little thinking has gone into
the project that today even the vo-
cabulary we use, the phrases we use—
jomnt cultivation or jomnt farming or
co-operative farming—aie used as 1If
they arc interchangeable teims which
they arc not

I, thetefore 1fccl that mm a revolu-
tionary cxpciiment of this character
which will completely alter our prob
lem of food supply—onc¢ way or the
other, one docs not know—tht Gov-
ernment should havc laid down a code
for joint faiming which would des-
eribe how ow co-operatives aie to
function, which would describe m
terms of a common denominator the
lands and other implements of culti-
vation brought in by integrating fa:-
mers—the common denominator on
which they would proceed What I
mean 18 this Suppose a farmer brings
mn 10 acres of land which 1s rocky and
not fertile and another person brings

m 10 acres of land which is extreme-
ly fertile with a well and everything,
subpose a farmer brings mn a pair of
pullocks which are rotten and another
brings in another pair of bullocks
which are certamnly healthy and capa-
pie of domg work How are these
things to be reduced to a common de-
nemunator 1n order to enable the pro-
duction to be ultumately distributed
amongst them on basis of equity and
fgirness? We do not have anything
of this kind We are not even aware
of how the various problems arising
out of joint cultivation or joint farm-
ing would be solved

Tn feajh, ‘e tun Prme Wencodor was
frank enough to admut that he could
pe asked a hundred guestions on joint
farming very awkward questions
which he would not be able to
answer I ask m a matter hke culti-
vation, when we are experimmenting
with the destiny of one seventh of
the population of the world, should
the Government devote so hittle think-
g mto the making of that project
nto the formulation of that project?
Nobody seems to have thought about
it seriously

1 am, therefore, of the opinion that
if the «xperiment 1s to be tricd out,
it should be tried out with surplus
1and which would be available when
s celling 15 inttoduced on existing
jands There would be available a lot
of swiplus land This experiment
should, 1n the first place be tried out
in a dozen talukas 1n each of the
gtates The cxpecimment should have
guwidancc  fiom Government There
should be a code informing people—
there should bc a manual prepared-—
#s to how jont cultivation can be
successful, what are the principles
on which the produce would be divid-
«d what are the bases on which mteg~
1ation of various lands and farming
implements would take place All these
things should be publicised, and popu-
larised and then 1t should be tried
out 1n other talukas Subsequently,
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the experiment may be extended in
the hight of the experience we gain

Connected with the question of
food, there 1s another important prob-
lem, namely, unemployment It 1s a
tragedy that as our Five Year Plans
have progressed, there has been more
and more unemployment The Second
Five Year Plan 1s expected to pio-
duce 8 million jobs—which 1t will not
produce—and the Third Five Year
Plan, to make up the deficit of the
Second, will have to produce between
15-16 million new jobs Any Plan
which produces 15-16 million jobs
would have to be of an order, of much
higher than an Investment of
Rs 1000Q craves Qhvicusly, we can-
not do that But the tragedy of the
thing 1s deepened by the fact that
even while we have got industries
in this country which are closing day
after day, the Government does not
take steps to take over those industri-
es and run them In my own constitu-
ency, there are three irdustrial con-
cerns—a textile mill :n  Jalgaon, an-
other textile mill in Chahsgaon and
a factory at Pachora which produces
vanaspat1 ghee All these have been
closed—one 1s partially closed Yet
the Governmnt does not take up
the matter 1n hand Why? Because 1t
says that the Industries (Develop-
ment and Regulation) Act does not
permit 1t, does not give 1t power
enough We are here day after day
passing amending legislation Why
cannot we tak¢ power for this pur-
pose? Take, for 1nstance, the case
where vanaspati ghee 15 manufactur-
ed at Pachora The factarv the machi-
nery, everything 1s absolutely 1n
order Of course, the machinery and
everything has been mortgaged The
question would be what 1s to hap-
pen to the mortgagee? In that case,
my suggestion has always been that
the mortgagec can be paid off 1n
transferable bonds bcaring 4 per cent
mterest repayable at the end of 20
years out of the profits of the con-
cern and the concern must go un-
encumbered to the Government and
the Government must run it

1t is tragic that while we are hunt-
ing and trymg to create new industri-
es, to create more employment, old
industries are closing down for want
of good management, due to quarrels
among partners and so forth, and the
State looks on helplessly saying that
they have not got the power, when
day In and day out we can take
power and scc that these industries
do not close down

One word about taxation and the
magnitude of our Plan I am convine-
ed that the coming Budget is hkely
to ympose on us at least Rs 20 crores
of new taxation I doubt, even if 1t
iumposes that, whether 1t can make
Yot ends rnert so far (s tnc Plan s
conterned Within the next iwo years—
after the third year which is practi~
cally over—we have still to spend
Rs 2200 crores if we want to reach
the target of Rs 4800 crores or, even
for the matter of that, Rs 4500 crores
Wherefrom are we getting these
Rs 2200 crores” Nobody knows I
doubt whether the Finance Minister
himself knows In this House, we
have repeatedly asked, ‘At least let
us know broadly what are your inter-
nal resources How do you propose
to gct over the next two years
Rs 2200 crores out of which $700
m:llion will be the foreign exchange
content?” Where are we gettmg this
amount from? Still we are talking
airily of a Third Five Year Plan
running 1mto an investment of
Rs 10000 crores I submit it 1s up to
the Government to reply to this

In conection with our foreign
policy, I submit by and large, our
foreign policy 1s appropriate and the
only onc¢ which we could have adopt-
ed 1n the circumstances m whi*h we
are Situated A policy of nhn-align-
ment 1s the onlv policy which a coun-
try like India situated m a dangerous
world can adopt

Today, in South East Asma, I was
told bv a British M P that India is
looked upon as the leader of Bouth
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East Asza Why”? Because of vur fore-
1gn policy of non-involvement and
efforts to relieve world tension I am
not satisfied that mn the matter of 1t
mforcing world peace we have
done enough We have done prac-
tically nothing And, if small-
er nations are brought
together and 1f a sort of what we
may call a Third Force 1s created, 1t
will be dcfinmitely a force in favour
of peace, then, I am of the opimon
that we shall have contributed some-
thing substantial to the stabilising
of world peace

It may be argued, what can a co-
alition of cripples, smaller nations
who are attached either to one Bloe
or the other, do 1n the existing cir-
cumstances? These small nations are
also aware of the fact that if a world
war breaks out, then, they will also
be the victims And, f they are at-
tached to one Bloc or the other, they
are more attached to thewr own ins-
tinct of self-preservation And, I
think, some effort should be made m
this direction

Mr Deputy-Speaker, 1 do not de-
sire to take much of your ttme But
I do feel that unless mn the year 1959
the food question 1s solved and solved
satisfactorily, there may be no
Thurd Fave Year Plan in 1961

s{t XTo ®o ATt (Frmre)  Srmemer
wgww, wgrifew weufr & sfiman
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mEaAE ¢ I & & o gar AR
forsirard 3. 9% IR qga < faemT A
AFEM FON ST & 37 AT T®
fzata T FT W wafey Forar avay
Faar @ famear Afew 39 31 AR
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WY 97 qgE OF A AT gew §
@ g AW & free av & A 6 ded
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s W osiwaew fred
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R AT IT AT W A €Y §
ofory $® & faw s@ w0 = e
T @Y qgF A AN A A A A
famr war | @WR W faET ] $A,
a7 e SR Ardew 9 & @
Yo dro ¥ AT TAT TF WL
& F T F ww gy qf@r
faeafam €t 7@ | 38 F FRA/TA fr=w
wrgR At AR Iy
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M fF seamr & | WY TE sy
Y FW gu AT AN vsAry fwar
497 qF IR quq A frafe o =
v fgar | IR a7 AW o fw I A
A F F I qwe faer =nfga
o fag & vF wliw g i fomar
T BT I 7 91 foray w@n §
orer aF g Afewsie I farfaay
F a9 @ foay oy 1 swfae § g
A guT T WEw R |

g ueafa ot w1 faend =ik
FHAT F FI@ET F IHRA FA
1 SR Q) JIT gET qAT SRAT &
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gT S &8 o o A & 1 iR
ey & qg AW W O fF St
@Q sl & WY w T vsam
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JaEet A% et ¥ few

faar T Wik ¥ uwEw W
™ ¢ fr o weAr WY QW
BT To7 w7 @E oy mr 0 I
e § g ywow W woagA |
waTer qur @ ag s fagr war e
faeqifaa &R ® feg & F9@ w1 w0
TG AT F &

16 18 hrs.
[SAart MoHp Imam wn the Chair]
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FT T T Wi I FY FOeC
I 98 TqE A Y fr IR A= A
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foe oF +E qE oY R ag 9o
R fF 37 o o< T § v
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¥a 39 @Y 7 1A & @9 T
forw yfiT gur ) am@ o= 77 o
e Adw & Wl e
R T G F77 A A 7 97 VE
& @ A1 e € f e & gfem
FRAGEAT Fafgerasar § 1 &
d AYETT F1 7@ AR AT AP fE
oTe Y gHIC W | F9IE & I vEE
ot qveY 9t pE & | I AT AL OE
q&ET wErE 57 57 afEdw  fFA
T g I & | AT AVE F gAY fAm
& wga @ i e @ g ¢
foed f& #1¢ 7 ovd) o= § A7 A
I 97 A7 A § | Ak wrvez faamy
q IEHT WA WA FT TETE | WA
J7HT 3/ JHA 7w &7 A1
AP FT T 2T AT TEN AT qQTEK T@
gEAt & W 7 s dw o gt
qg ITATH &1 AT

TYT 9T agT § wEEt 7 wooqqed
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&1 %@ TV | & o AR A a1 s
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fgfer MEE qEA W T
/A 9T AR FH KA | A X
wifos w0 f woge w9 wA § av
TV W FH FT /T FOgL FT @Y AT
Tearg Y fex et § 9% w1 A g
forss 7Y & A%t | & I A7E 99 FW
A 41 g wkE § Fr At
FIfFT ¥ deraTe @@

M7 gz Feefer @i, Fav fr
T G5 A FAT E, AT @ § Ay
| § T ATV F @A TNT A
fFar a1 ¥ & ) wee deem
7wy vF AR aqr N forget @ Fw-
e wifam & @vaw & wegAw A
w1 W47 f2ar 4T 91 | IHE s
fea ammede & a & fomr Afve
FTZT TY7 A F fI¥ § 97 Yo 97
foar & 4

‘A few of these soaeties have
bcen successful, but  many  of
them have experienced practical
difficulties for which thcy have
not always been able to secure the
ne essary guidance  The resalt
15 that after a time efforts which

begin with enthusiasin are given
up as failures”

wfae & Fgar aSgm fw A
FHTOHET T 97 A FF A w5
# gAY AMF 99 A7 AU G, weew
s ey @rg e &1 st @i &
wrmgifea afaw g7 F w7 o NS
& ot ga=7 T fammA 9 § @@
7 ERAE )

7w & qw® FeN AW ¢ e
X FATY AT 4 wigat § i &
A T AT TR FAT I3 WX I
a1 Io & fod s ag Wfaw ol
93 AT qrEaT & aY & yewr fadw
e Fwgm g faafer gy
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afer difernr 7 a<g 7 @Y Fradr fr g
=fy, wrf of@rT qud wd weF W
g Rt WY AR ¥ T e
b o 7 w9A A7 TN T @Y wqeGy
ferar 2 &% | a9 & 1@ 1@ w7 A =@
@ am e fmaomag fr
ot W T T § A A & A
SART TG g T | B AT F FEAT
gt g f& s @At aw Afem T @
forq & fr g afrorm AR A7

Shri J B S Bist (Almora) Mr
Deputy-Spcaker Sir the President’s
Address citilogucs the commendable
works which Government have been
catrving on for the econamuc uplift
of the nation This also gives us an
opportunity to tell this Housc and
through this House to thc country the
problems which face the rcgion fiom
which wc come

I would ke to deal with the piro-
blim of thc peoplc of the Tibetan
bordct  The Chine ¢ occupation  of
Tibct has hid a trcmoendous impact
upon thcm  On the «conomic side
it has meant thar bang deprived of
then onlv source of hiving that 1s,
tradc with Tibet In spite of the
apre ment of 1954 1cstrictions  have
bcen imposed on the ¢xport of borax,
wool and si1lt from Tibct to India
The UP Governmant in thar turn
have mmposed restrictions  restricting
the foodgrains to bc sent to Western
Tibct  Unlcss the trade  agreement
1s revised and our pcople  assured
that thev will not be deprived of this
tradc with Tibct Government wnll
have to contend with a people with
no source of hving or with no means
of living and peroplt who have seen
and who arc scang the tremendous
development which 1< taking  place
in Tibet 1 would submit also that
the deological impact of communism
on these people cannot be lost sight
of because thev are <o close to that
arca

In Tibet mighty jet planes are to
land in Lhasa, and a network of

roads 1s being made to connect dis-
tant corners About nine months ago,
I was told that motors would be
coming up to Gyanmmmand: and Lipu
Lake These are two m the extreme
of that border from which one would
pass places on to the Kungri Bingn
pas< and the Lipu Lake pass to Milam
and Garbyang respectiven in our
Border As agamst this 1t will ta<e
about 20 days to redch from here to
the rcmotest village on the borders
on our side that 15 1n our paits of the
border

1630 hrs

{Surt C R Parrasii RAMAN n the
Charr|

This 15 the state of things These
peoplc on our border are not mcrely
intc lhgent but they aie aiso mpres-
wionablc and 1 think iIf we cannot do
anythmg sub tantial for thum, they
may form potcntial recruits for Com-
munism in thc border area The
Statt Government does not have the
resources to tackle the gigantic pro-
blems whi h fice these people and
1 submit they are a very legitimate
chaigc on the Government of India

I havc brought this mattar to the
notice of the House because I think
the Government’s attention should
be scriously drawn to this area When
last 1n Almora I was mformed that
in tho last fortnight of December,
som¢ Chinesc came into Garbyang
which 1s I our border area 1 suppose
they came to look at the topography
of the region But 1 am  convinced
thit the news I received wae correct
bccause I was told that our outpost
which generallv remamned 2t Dhar-
cthula—went up to Garbyang What
reports they have sent to the Gov-
ernment 1 do not know But I would
rcquest Government to makc inguin-
es and find out what thc facts are

I havc a grievance also 1 find that
no <enior officer ever does go to see
these borders Maps do not give the
idea completely I would suggest that
thc old practicc which was existing
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before, under which a Deputy Com-
missioner was ordered to visit these
posts and see things for himself with-
i two years of his appointment,
should be revived I wonder if any
Sub-divisional officer of that area has
ever been there It would be interest-
ing to know whether any Deputy
Commussioner has, since indepen-
dence was attamned, has ever gone
there and whether any officials who
may have gone there took note of the
things as they exist there

This also underlines the fact that
the posting of an outpost at Dhar-
chula does not serve the purpose 1
think this 1ncident shows that it
must be posted at Garbyang It 1s not
a place where men cannot live 1n
winter The whole of the population
do not come to the plains There are
villagers who remain there But cer-
tawnly, proper fac:lities must be pro-
vided to these outposts and those peo-
ple should be relieved m a reason-
able period from that place which 1s
in the extreme border and somewhat
desolate

The other thing I would like to sub-
mit 1s this I have been informed that
people across the border claim that
some territory which hes within our
border 1s theirs I have information
that this 1s taught to students of the
primary schools even, when geo-
graphy 1s bemg taught May I request
Government to enlighten itself on
this point® It 1s an important matter
and I hope my submission will be
attended to

I suggest that the Government of
India should establish a special agency
for development of these regions
stretching from Ladakh in the north-
west to North Assam m the East
Some of these regions have been cate-
gorised as scheduled districts and
received Central grants according to
the Constitution But others which
probably are in UP do not receive
anything Besides inclusion of these
areas as scheduled areas I would
stress that a special development
agency be formed whose first task
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should be to make out an alternative
economy for these regions I person-
ally feel that this 1s necessary

1 may here refer to a committee set
up by Shnn A P Jain, our Food Min-
ister, to go into the problem of food
production in the hilly and 1naccessi-
ble areas 1 would like to know what
this committee has done up to now
Personally, 1 believe that this commit-
tee can serve no useful purpose It has
to be remembered that in the hills,
with all attempts and with the cn-
operation of all, food to meet the ac-
tual demands of the people cannot be
produced I am definite on that At
the most with the best of irmgation
at least 1n the Almora District, food
produced will not last for more than
6 months Whv not spend money on
horticulture and other industries?®

I need not eclaborate these points
at present I mav take them up 1if I
get a chance in the Budget discus
sions There 1s horticulture already
i the hills, I believe But 1t 1s not of
that pattern which will tempt the
agriculturists to give up their fields
and a maund or two of wheat in the
expectation of some horticulture re-
turn which will accrue in the long
tun 1 think that has to be attended
to seriously

Recent geological investigations
have shown that these regions aie
rich 1n mineral deposits Zinc, copper
and dolomite have been discovered In
the Almora region But 1in the ab-
<ence of communications these could
not be exploited for commercial pui
poses Linking all these areas with a
network of roads and railways 1s ab-
<olutely necessary 1if any development
15 to be made in these areas That is
the first thing which has to be done

1 may here also mention a fact that
<ome years ago it was said that Delhs
would be connected with Kathgodam
by a broad gauge line via Rampur and
Rudrapur This, certainly, would have
helped the economy of that place ¢
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believe some survey was also made;
but nobody knows where the project
has gone Such statements which
make the people feel that they are
going to get somethung, but which
are later washed off like that 1s 2
thing very disappointing May I re-
quest Government to consider this
point again and take up this project?
Once the railway links aie completed
I am sure these regions will more
than compensate Government for the
mnvestment which 1t will be making
Now, this fact does not seem to show
that Government are anxious to de-
velop the economy of these regions
May I request the Government to
censider the matter vervy seriously?
In conclusion 1 have to request that
something more should be done to
preserve the culture of these regions
The AIR should endeavou: to estab-
lish small broadcasting units and
broadcast programmes in Kumaon,
Garhwali and other indigenous langu
ages

Shri Thevar (Srivilliputhur) Sir
while speaking on the Presidential
Address, I want to say some words
on the foreign policy and our Com-
monwealth Ilmk We are havmg a
wonderful Commonwealth where our
partners want to have the wealth as
common but not our sovereignty We
have also created an impression 1n the
whole world—a thing which s
impractical m pohtics—that we have
achieved everything through non-
violence In all countmes mn every
place, we know there were parties
attracted to thc left and the rnght
Both were patriots and both had their
quota In the same manner, in this
country also, the leftists, while having
the Bhagavad Gita, entered the
gallows, many died in the Andamans
They were considered to be non-
Gandhites Never mind The non-
wviolent creed was rather possible
when we were a slave nation But
after becoming a Republic, we are
having a military budget of hundreds
and hundreds of crores Even then
we go on talking the same thing
whenever we talk of Goa or Pakistan

We allow our military to march
agamnst the poor Nagas and we allow
our bullets to go into the hearts of
the political opposition, the labourers
and the kisans No man 1s able to
understand this creed This decency
angd decorum and all this wonderful
preaching, are also a deceit

In the post-war period, everybody
15 talking of peace Our wonderfut
United Nations are having their dis-
united notions They talk of peace
but peace 1s gomng to pieces It has
become a League of Nations, No II
We have made the world understand
that democracy has come and that the
human standards are so high and that
nobody can mvade another country or
cven dream of doing so The opposite
has happened It was done by a
democratic country and at that time
the big brother of democracy,
America was keeping quiet 1 refer
to the Suez episode  We thought that
1t would check the democratic rank
and file dong that When the matter
come to itself in Lebanon, the very
same big brother showed his claws
and teeth n a more nasty
manner than even England, with
their wonderful Sixth Fleet and their
marines, they wanted to threaten the
little country but 1n spite of this policy
the lLittle country was up to the
challenge and so the matters came to
an end .

We believe that there should be
democracy al] over the world through
our non-violent methods What about
the mulitary dictatorship not only 1n
Pakistan but m other countries also”
It 1s there in Thailand, in Burma and
all the other places It 1s encircing
India We need not be concerned
about Thailand or Burma Burma 1s
away from the Commonwealth Thai-
land 1s considered to be :n the SEATO
We shall come to that matter after-
wards But what about Pakistan, a
membe:r of the Cominonwealth? If
the military dictatorship 15 to be
allowed and if that has to be spon-
sored by the wonderful western
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pations, are we not be have our eyes
opened and are we not tosend a pro-
test? If you allow this sort of mmlitary
dictatorship, how are we to maintain
our democracy? Will not our demo-
cracy enter into a  demonocracy’?
What 15 this” Again, they have bases
not for mere aeroplanes but for rockets
and for the latest wcapons and the
bases are built in Pakistan near the
Afghan mountains

Now I refer to the boundaries We
are having a wonderfu]l system In
spite of our having a Republic for
over 11 years, we have not yet demar
cated ot boundary Even a small
family, after having a partition will
have i1ts own boundary with a very
small wall or if not a wall at least a
In¢  The utensiis and the propertics
will be sharcd proportionatcly But
we are not having such a thing 1f
anything has occurred we say that as
the boundary has not yet becn demar-
cated we cannot have anyth ng to do
withi that 7Thc Mcmbers of Parla
ment exaggerate the situation

Then the Pakistan Mimstc1 comes
and our Prime Minister and the Pakis
tan Minister have consultations and 12
spite of knowing fully articlc 3 of
the Constitution thev exchange places
knowing fully that 1 1s agamnst t™
Constitution When  qucstions are
raised about i1t 1t saxd No no, it
has nothing to do with article 3 It
is only a disputcd arca So you necd
not do anything with 1t' If 1t 18 @
disputed area whv does lcgisiation
come 1In? When <omething has to b
done, according to the Constitution
there 1s legislation Because they a=c
m a majority 1t -~omes 1n When
something clse has to be done they
say 1t 1s a disputcd area I it not a
regular controversy? If this s to
come from the mouth of the very big
people, how are wc¢ to swallow 1t*
Giving respect to elders should not
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end 1n saciificing principles  After
all, we are now 1 a situation where
we see the small firing across the
border area near Pakistan entering
into a real business

The year 1959 has appeared and it
has become important I {feel, ard
1 also want to give a warning 1in
particular to the Government and in
general to the country, that it 1s going
to be an episode like 1939 This 1s
going to be a crucial year Very many
people are thinking that the second
world war ended because 1t 15 news
and 1t 15 a statement But we all
cducated men know it he first wus'd
wat Sared ™ 194 and ended v 191%
The Versailles Treaty was signed in
1919 and the tioop wen home Now
the «ccond world wai started in 1839
and 1t was supposed to have «nded 1n
1945 the peace trecaties have been
s1gned but the troops have not gone
home Either in the name of mutual
assistance o1 1n the name of occupa
tion o1 n the name of de¢legation or
in the namc of some ddlegates spon
soring moves th¢y al¢ rcmaming n
thc places wherc thev ought not to

Regarding the principal allies they
ite having all hes for their wonder-
ful programmq Also we fecl that we
a1¢ safc with the west We say that
we are not on a hinc with them All
right  As we a1¢ having this wonder
tut programme of non violence we
al¢ having that non-alignment with
them also It we arc recally non-
vilent we nced not have any mh
tiry budget with  crotes of rupees
spent  Those crores of rupecs  could
be utihzed for some othcr purpose,
like planning or a nything else  But
if we are to protect our country, we
must have mod¢! weapons and modern
weapons and weapons with which we
can cope with the situation What 1s
th use of buymng weapons which are
obsolete and that too from the English
companies * * ? What 1s thus®

* * Expunged as ordered by the Speaker



t489 Motion on Address MAGHA 28, 1880 (8ARA) by the President 146

We are unable to understand this
diplomacy and the standard is slowly
gomg down and down Diplomacy, it
1t 18 to be without decency or honesty,
is nothing but hypocrisy If that
boundary 1s to be crossed, 1t cannot
be called diplomacy, 1t 18 sheer hypo-
crisy Unfortunately, the second
World War has made none the victor
and nobody the vanquished It is a
lull m the warfare going on They
have understood that They know that
the second World War has ended in
creating a third and so, the occupation
troops are there, the mutual assistance
troops are there and the United
Nations are having disunited notions

We are thinking that peace has
come, but pcace is going to pieces
Are we not going to be vigilant over
this matter” Are we not gomng to
have an idea regarding the danger
which 1s confronting us?* We talk of
unity How are we to have umty”
We talk of co-existence—something
wonderful We advise nanions having
hydrogen and atom bombs to have co-
existence, but should we not have
courtesy to have co-existence with
our political opposition® We resort to
shooting and all sorts of things when-
ever occasion arises and when 1t suits
our purpose In spite of non-violence
we have our shooting incidents and
we refuse to have judicial enquiry
regarding the shoo*ing 1n Rama-
nathapuram

An Hon Member: And in Bombay
and Ahmedabad

Shri Thevar In the name of truth,
we suppress the news If this sort
of truth and non-violence i1s to be the
principle of our great country and the
great Congress, where wil} 1t lead to?
In spite of our having a wonderful
philosophy on our mouths, what do
we do?” We need not even maintamn
a standard of democracy, i1t will be
better for us to maintain the human
standard at least

333 (A1) LSD—8

Parties may differ m views, but
every man has his responsibility to-
wards the nation This 13 a House
where there have been great men who
have made very great sacrifices and
also new-comers with very great
principles In spite of our greatness,
culture and all that, if any man 1s to
talk about Hindu religion, you simply
dub him as a communalist If another
man comes up with an economic
theory, you dub him as a communst
If some other man tries to say some-~
thing, you cap him with some position
in this committee or that committee
With this sort of procedure, how can
you have a healthy opposition” You
cannot have 1t If you want to have
it, you will have to change your pro-
cedure I do not say that you do not
want to have 1t, but you are purposely
avoiding that You know better than
we all how to proceed, but I do not
understand the real reason behind it

When there was an adjournment
motion this morning regarding Pak-
istan firing, our revered Prime Minis-
ter was not in a position to answer
the questions His reply was rather
lamentable He simply says that the
position 3s the same as described by
the Member and the adjournment
motion 1s necessary, but the motion
need not come as a practical thirg
They say, our forces will retahate
With what will our forces retaliate?
We know our forces are very fine and
numerically stronger, but what about
the latest weapons?” The weapons
which are in the hands of the Pakis-
tanis are thousand times better than
ours Whenever we ask about it, we
arc told, “It 1s a mibtary secret, you
need not probe into that” With that,
you fimish Do you really beheve that
your weapons can cope up with the
situation against the Pakistanis?

What about the Hyderabad business?
Sidney Cotton 1n the name of a
groundnut merchant, carried weapons
to Hyderabad and the mischief was a
very dangerous one But, fortunately,
on account of the death of Jinnah,
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{Shri Thevar]

leaving on both sides an episode which
was not known to the public, Rajendra
Sunh): captured the position and they
made the weapons their own in one
night. So we say we had our police
action, we did all this work I do not
wish to go into the matter, I simpiy
mentioned 1t Because, you are all
big men, you can understand that
This much clue I can give

Regarding Kashmir what 1s this?
We allow them to have Kashmur and
we remamn n Jammu It is not only
Pakistan but 1t 1s a Pakistan 1n
Pakistan Fully knowing that, we
want them to remain there and we
allow them to remain there We have
already entered into a pact to allow
them to remamn there

Mr. Chairman: 1 tlunk the hon
Member's time 1s up He has alieady
taken 15 minutes

Shri Thevar. 1 want five more
minutes So many hon Members
have taken 20 minutes I was a wit-
ness to that

Mr Chairman. He may finish as
early as he can

Shri Thevar: Regarding Kashmir we
simply say that they arc occupying
But they are not occupying with their
might They are occupymg with our
acquiescence When Kashmir was
mvaded we sent our army even with-
out the consultation of the Com-
mander-in-Chief, Genera] Carappa
because we wanted that to be the base
for the westerners in the name of
Pakistan It may be unpalatable
because truth cannot be palatable
But when we probe into the question
this 13 what we find Wc believe thas
But are they pioving this truth to our
friendship? They want to create
scare and they want to create a lull
They want to create all sorts of
nuisance m the name of axd What 1s
the aid? They give military aid to
the enemies of ours and then they

begin to give aid for our food pro-
blem, and that too not to our satisfac-
tion It 18 not the quality which we
are m need of The quality 1s third-
rate or fourth-rate which they
use to feed their horses That sort of
wheat 1s given to us and we are not
i a posittion to swallow 1t What
can we do?

Then regarding the position of the
leftists and rnightists, there was one
wonderful privileges motion against
Shri E M S Namboodiripad, Lhe
Chief Munister of a State, who wrote
some letter in the course of his work
It was considered to be a very big
thung Now Cthes wondeclul Matkhac
business has come and 1t 1s creating
a controversy We arc dealing with
that 1n a manner of business and not
as a privilege It has come to that
Why? We need not stoop to such low
levels There are very many things
which must come

After all, what 1s this Mathai
affan’ What 1s 1t? After the scan-
dalous Mundhra busmess, a man who
wolked 1n the American Embassy was
allowed to be a spy m the Secretarat
of Delni It was not an ordinary
affair They allowed 1t, and when
they allowed 1t he has done his own
job He cannot but do 1t After this
a statement comes from a very great
man like our Prime Minister ‘I
allowed him that when I was in a
wrong mood” What 1s this? This
sort of wrong mood 1S not only
dangerous to the prestige of our
Prime Minister but 1t 1s also dangerous
to the country, it 1s not only
dangerous to the country but it 1s
dangerous to the whole non-whites, 1t
covers the whole Asians If he 18 an
ordinary man, he can be 1n a wrong
mood, but not the Prime Minister of
a country, and that too at this junc-
ture mn the year 1959 when the spies
are working hike wolves and our
Secretariats are being burnt At this
juncture we are keeping quiet when
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we hear the news that it was attempt-
ed twice and the third time it became
ashes Now what is this thing® What
were our intelligence people doing?

Regarding the food problem even
the Congress members say—though 1
am not able to follow Hind: fluently,
I could follow a lhttle—that it has
failed, failed failed They said 1t
three times We all know that But
the Government has to deal wyth this
problem We find that 1in this case
the political leaders have become
dealers in corruption nepotism and
all those things But nobody 1s think-
ing of dealing with the problems of
the country

17 hrs

When this 1s the position, how are
we to cope up with corruption If
we go into the food problem and the
problem of land ceilings and all those
things—1t may be very nice to talk
but when we go into the practical
affair we will be muddling ard
putting the country into a dangerous
position not only economically but
morally also When we are having
the militarv danger about, we need
not have economic disaster also in the
name of this and that which we are

not having in mind and also about
which we are not having clear ideas
We talk of ceilling al] right 1If ceil-
ing 18 to come about, why not let it
start with the salary of the hon
Prime Mimister himself and from the
urban area® You must set a stand-
ard The urban area must come first
and then the rural area While keep-
ing the urban area with their wealth
and all that if you go to the rural
area you are not serious But, you
want to keep the 80 per cent of the
nopulation under the tutelage of the
20 per cent and then once again you
want to play the game of the Western
model I <eriously reauest you not to
have anvthing towards the leftists and
not to think that they are this and
that I do agree that there are very
many leftists who talk m an irrespon-
siblec manner and who talk at a wrong
time But in the name of responsi-
bility I want the rightists not to
hecome docile and degraded and
by that bring the country to disaster

With this I conclude, Sir

1702 hrs

The Lok Sabha then adiourned til
Fleven of the Clock on Wednesday
February 18, 1959 /Magha 29, 1880
(Saka)





